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THE DBPUIY MINISTER IN TIm 
D PARTME OF LECTRONICS 
(S R M. . SA JEEVI RAO): (a) The 
Tas Force on lSI/VLSI semi-conductor 
circulit has recently submitted Part I of 
it report to the Department of Electron-
ic overnment of India. 

(b The report i under the con idera-
tion of the Government. 
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2917. SHRI PIU TIRKEY: Will the 
Mini t r of INDUS RY be pleased to 
tate: 

(a , th total number of ick industries 
in the current year; 

b) the amount of bank credit involved 
in the sick indu tries; and 

(c) the action being initiated by Govern-
m nt to as i t the potentially viable unit ? 

T MINfST R OF STATE IN THE 
I TRY OF lNDUUSTRY (SHRI S. 

M. KRISHA): (a) and (b), Data on sick 
unit isted by ranks is being collected 
by th e ervc Bank of India as per the 
definition of ickness adopted by it. Acc-
ording to the 1at t iqformation (provi-
ional) furni hed by the Re erve Bank of 

Ind'a, there were 26,758 sick industrial 
units at the end of December, 1981 
and the total bank credit out tanding from 
th m wa R. 2026 crore . 

(c) To meet the situation of growing in-
cidenc of industrial sicknes in the coun~ 
try the Government have announced cer" 
t in licy measure for guidance of Cen~ 
tr 1 Mini . Governments and 

titll1ions. Th salient feat" 
guideline were fum' hed in 

t the k a b Un tarred Que -
tion o. 4974 ~n 24th arch 1982. 
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eg, Karol Bagb, Delhi had been lathi 
charged! twice by the police on 3 Febr-
uary, 1983; 

(b) if 0, the detail of incident that . 
led to the lath i-charge by the police; and 

(c) the number of tudents injured and 
hospitali ed after the police lathi-charge? 

T MINISTER 0 TATE IN THB 
MINISTRY OF HOME AFFAIR..<; 
(HRI P. VENKATASUBBAIAH): (a) 
and (b). complaint was lodged with) 
Police Station Original Road, Karol Bagh, 
Delhi, on 3-2-1983 that tudents of Tibbia 
College were manhandled by a mob con-
i ting of workers of a political party, and 

the re~ident of the college complex were 
stoned and beaten with lathis which re'su11 

ted in injurie to two students. It wa 
further reported that the student had to 
take refuge in the college hostel, and the 
furniture of the college was also damaged 
by the mob. 

On 4-2-83 at 2.45 PM, about 300 tud· 
ent of the college came to the PoHce Sta, 
tion Original Road, and houted logan 
again t the Police, They entered the office 
of the Station House Officer, demanding 
action again t the per on who had att-
acked the tudents on 3-2-1983, The tud .. 
ent became violent and tarted damagin 
the Police Station's property and grappling 
with the Polic~ per onne!. They· were 
pu 'bed out of the room I and in the scuffle 
i Police per onnel and 14 student su , 

tained imple injurie and ca e have been 
regi tered in Te pect of the above two inei-
de nt~ and the ame are under iove tiga-
tion. 

ered in udremukh 

2919. HRT PJU TIRKEY: Will the 
Mini ter of TEEL AND MIN b 
plea d to 

(a) whether he L aware of the new 
it m publi hed in "The Week', d~ted b· 
ruary 6-12-1983, captioned "Kudremu h 
R . 77 crOTe for nothing'; 

(b) what ar th d tail 
ufter in u r mukh' 
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